
LOK SABHA DEBATES 
------- --------- ----

LOK SABHA 

Tuesday, July 22, 1980/ Asadha 31, 
1902 (Saka). 

T.he Lok Sabha met at Eleven ofi the 
clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

~ ~ -1n ~ ~ 

* 6 3 3 . '!.ft ~ f'art=rm q HI 4 i"'f : C:f<n 
cfC!fhi4it ~ ~ ~ f'14".,fr?tr@o ,. 
131Matit<1 ~ ~ ~ a ~ i mrr-
QC(1 tn:: m ~ ~ ~ fefi: 

(Cfi) nr ir-~ am: ~ Cfi1 ~ 
c:(f;p:fl ~ fctia4l (; ~ 

~  ~ <'fll <1 t ~  ~ 

arh i ~~  ~ Cf>l ~ r ~ 
rfi1 rr;-c;;:r ;_;.7f' ~rr~ n  f-; T;:ft ~ ~ 
3rJ1f \jf''fm ~ r Gfi1 ~ ~ ~ 
c:n1 ~ n~  ~ i ci 1 PCha ;fl ~ 1 
THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 

The average daiJy consumption of 
pc. tro 1 and high speed diesel oil in 
the cQuntry is about 4,300 tonnes and 
28,600 tonnes respectively. 

(b) No separate information about 
the consumption Qf petrol by Govern-
ment Departments is available. 
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DR. SUBRAMANIAM SW AMY: 
You must direct him to give an 
answer to the second part. 

SHRI VEERENDRA PATIL: Sir, I 
would like ~ humbly submit this: 

1527 LS-1. 

~  second part of the question, that 
is part ( b) reads as follows: -

" ( b) the percentage of petrol 
consumbed by Government 
offices, Officers and Ministers 
and the percentage consumed 
by general public." 

Now, Sir, I don't kn\Jw how many 
vehicles are there; they can go to any 
petrol pump and they can get any 
amount of petNl. There is no ration-
ing of petrol. There is no allocation 
of petrol to different States. There 
is no allocation of petrol to Ministries 
also. How is it possible for us to 
collect this information. Sir? If the 
hon. Member insists that I should 
collect the information I feel, Sir, it 
will take not less than 5 years to 
co11ect the information. 

DR. SUBRAMANIAM SWAl'AY: 
The hon. Minister can order a sample 
survey, 

SHRI CHANDRAJIT YADAV: Is 
the Government accountable or not? 
That is the important question. Your 
departments ·and ministries may get 
as much peti·Jl as they like. Do you 
make them accountable or not? Why 
not make them accountable? 

SHRI VEERENDRA PATIL: So far 
as our Ministry is concerned, the 
resP'Jnsibility is not only to supply 
petrol to Government departments, 
but k> all people of the country, irres-
pective of whether they belong to 
Government or private companies or 
public sector or anything. Th'ey can 
get any amount of petrol. If they 
want me to collect this, I will have 
to write to the State Governments-
every State Government, every de-
pa:ritment in the State Ministry, every 
department in the Central Ministry 
to rollect that information. It will 
take nearly 5 to 6 years. 

MR. SPEAKER: You can ask for 
time to collect the information. 
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SHRI VEERENDRA PATIL: I 
would humbly submit that in the year 
1979 such a question was put to my 
predecessor Mr. Bahuguna. He was 
the Minister in charge of Petroleum. 
He said, he will collect the informa-
tion, and supply it. That was only 
with regard to Ministries and Centra1 
Government oftJ..ces. It will not be an 
exaggeration if I say that it took one 
year for him to collect that informa-
tion and supply it t~ the House. 
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MR. SPEAKER: I shall look into 
the pros and cons of this question. 
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MR. SPEAKER: Sufficient means 
without any rec:;traint. 
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DR. SUBRAMANIAM SWAMY: 

The consumption of petrol is related 
to the price of petrol. Jf the Minister 
had all the information, he would 
have been in a position to appreciate 
the actual fact about consumption of 
petrol. I would like to know from 
the Minister whether the rise in price 
of petl"'11 has had any effect on con-
sumption of petrol in this country 
and whether it is a fact that it has 
had no effect on the consumption of 
petrol by Government, but has only 
squeezed the middle cless of the 
country. 

SHBI VEERENDRA PATIL: I have 
the figures. The total consumption of 
motor spirt in the current year was 
1.5 million mat:ric tons. SO far as 
consumption of motor spirit is con-
cerned, there is absolutely no problem 
because it accounts for 5 per cent of 
the total petrol consumption. So far 
as the availability ... 

MR. SPEAKER: That 'W'SS not hiS 
question. 

DR. SUBRAMANIAM SWAMY: 
I will repeat my question. Has the 
rise in prices of petrol had any effect 
on the consumption of petrol? Is it 
a fact that it has had no effect on the 
consumption of petrol by Government 
but that it has only squeezed the 
middle c1ass? 

SHRI VEERENDRA PATIL: The 
rise in price of petrQl has had a very 
salutary eftect· Its consumption is 
going down. 
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Has any decision been taken at a 
Cabinet meeting in this respect? 

• 
SHRl VEERENDRA PATIL: No 

decision has been taken. The Hon. 
Member is under the impression that 
70 per cent to 80 per cent of petrol is 
being consumed by Government De-
partments. I ao nQt agree with him. 
I don't have the figures, but I don't 
think it is 7U to 80 per cent. 

SHRJ NIREN GHOSH: The Minis-
ter has said there is no restraint, no 
Hmit on petrol C\Jnsumption. May I 
know whether, in view o'f the abnor-
mal rise in prices of petroleum and 
diesel, any restraint has been put on 
their oonsumption by Ministers and 
senior Government officers? Does 
the Minister know that the Ministers 
~n  the officers sometimes use their 
car<:: for jQy rides, for sending their 
children to school, for marketing, ana 
what not? Is there any restraint 
whatsoever, and will he CQnsider im-
posing a limit on the consumption of 
petrol by senk>r officers? 

SHRI VEERENDRA PATIL: He 
' ...: ~  not put any question. He wants 
~ r) know how much quantity of petrol 
+he Minbter s ar<' consuming, how 
. 1u('h quantity of petrol they ere 
oonsuming, whether they are using it 
for private purposes. Is it possible 
for me to reply? 

MR. SPEAKER: You repeat the 
first portion of your question. 

SHRI NIREN GHOSH: Will he 
impose any restraint on the consump-
tion of petrol? Whether it is a fact 
that tht! Ministers and the officers use 

their cars for joy rides and for send-
ing their children to schools. Will he 
impose any restraint on them? 

SHRI VEERENDRA ~  The 
restraint is already there beeeuse the 
rost of petrol has gone up. We have 
increased it by another 65 paise. 
Whatever iimit is fixed for them, they 
will be within that limit. If they 
exceed the limit, then they have te 
pay from their pockets. 
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THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI . 
VIKRAM MAHAJAN): (a) to (c). 
While inaugurating the Conference 
Of Power Ministers Of gtates held at 
New Delhi on 20th and 21st June, 
1980, the Prime Minister had indicated 




